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. 1541.SHRIG.MADEGOWDA:Wtllthe 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) the number of persons identified as 
accused in RajivGandhi assassination casa; 

(b)tha numberofpersons against whom 
charga..shaets have been filed; 

(c) whether the trial has started ; and 

(d) tha steps being taken to expedite the 
case? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARlIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M. 
JACOB) : (a) Tha list of aCcused in the Rajlv 
Gandhi assassination case has not yet been 
finalised •. 

(b) Nil. 

(c) No, Sir. 

(d) Tha casa is nearing final stage. 

[TlMslatlon] 

Adoption of Orphan. 
, .. 

1542. SHRI RAJESH KUMAR: Will the 
Minister of WELFARE be pleased to state: 

(a) the number of children from orpha-
naaeoaa in Delhi adopted during the last two 
years;llnd 

(b) the conditions laid down for tha 
adoptiDn of "UCh orphans? 

THe MINISTER OF WELFARE (SHRI 
, SIT~ JCESRI): (a) The,number of chiI-

.' .. "'. \ ',-

drenglven inadopllondlJrIng 1990 and 1991 
from Delhi is given below:- ' 

1990 - 408 

1991 -440 

(b) Adoption of children by Hindus wlthir 
the country is regulated under the pnwIsion~ 
of the Hindu Adoptions and Malntanance 
Ad, 1956. Inter-country adoption of children 
is governed under ~ha provisions of thE-
Guardian and Wards Act, 1890 and relevant 
adoption laws of the country concernad. . 

Hiring of 011 Rip 

'1543. SHRI RAJESH KUMAR: 
SHRIMATISHEELAGAUTAM 

Will the Minister of PETROlEUM AND 
NATURAl G~ be pleased to state: 

(a) whether there is any proposal to hir£-
oil rigs from foraign companies; . 

. ' (1) whether any glObal tenders haVE 
been.invited in this regard; 

. (c) if 'so, the number of tenders re 
calved; 

(d) the action takan thereon; and 

(a) the steps being taken tor the indlge 
nous manufacture of these oil rigs? -, , .. 

THEMINISTEROFPETROlEUMAND 
NATURAl GAS (SHRI B. SHANKAR 

. ANAND): (a) Th .... is no proposal to hi ... rig' 
exclu,sively from foreign finns. 

(b) to (d). ONGC and OL float tender 
to hi ... rigs from time to time. Decisions art 
taken keeping In view the offers I'8C8Mk 
anJ all other relevant ~. 

(e)Som.lndlancomparMs havedeve\.. - . 


